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\NO. 22 OF 1967 
. i ' , 

/ ' [14th August, 19671 

1 An Act to amend the pub k 'c Wakfs (Extension of Limitation) ytJ '959 
1 

BB it enacted by ~arliame-fit in the Eighteenth Year of the 
Republic of India as follows: -\ 

1. 

1. This Act may be called thd Public Wakfs (Extension of Limid short title. 
tation) Amendment Act, 1967. '., 

5 .  

ag of 1959. 2. In the Public Wakfs (Extendon of Limitation) Act, 1959, in Amend- 
section 3, for the words, figures and letters "the 15th day of August, E22P3. 
1967", the words, figures and letters "+e 31st day of December, 1968" 
'shall be substituted. $ 
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